i it o R e i ‘__,.m _\. i L g T s

L TSHED T GPART LI OF ‘SEETION, 3 SUB SECTION
OF INDIA) ; W

S RRMENE DF INDIA _
iRy OF, COMMERCE - ' - Sy

IlIRuCTOR GRS ‘0F LPOREIGH PRADE Yo
UDYOS5 BHAWAN, HEW ‘DEGHI
_JNBW.DeJhi,-dateﬂ Ehe 2)st ijazen ' 96
NOI‘TF;.CP\TION

GuBwRu e s ensedIn exercize ot the 'powers’ conferred by ths

ro article 309 of the Ccmsti*u:.ion the President

_proviso .
method of

hereby makes the tnllcwmg rules freguJ.atang the
Hlm’.\":. Oit:l.eer .:.n the Dxrectorate;’_

reﬂnultment to’ the posts (a3 &
General ot Foreign Trade: Minist

T4 Short: 't:r.tle anﬂ connnenoemmﬂ: wise

(1) 'T'heﬂe mmies may be called the Direct orate Genernl
of Persign Trad? {Hindi Officer) Recrultment Bules,

1296.
(). - ey Bhzll come inve - totoe on the dateé ot their
puisiicaiion in the ‘Ofjicial Gozeite.
2. Number of postSs classification, and scale of pay -~

the scale of

The n.zmr:.'r of posto, iis r_h..mhc-ltnon and
nnus £ to

pay atzached uhero o shail be speci fied in Colu
4 nt the Schedule aniexed ‘Lo these rules.
3. Method of recruitment, age limit and qdalifications
etig == '

The metnod ot recruitment, age-limit, qua‘*iic:'-'t*'onﬁ_and .
other matteIs relating to tae said’ posts shall be a3
speci fied in Columns 5 to 14 i the Schedule & zfore-said.

4, Disquali fication -- No person o

contracted a marriage with

(2) who a3s sntored 1 r
s = lLiving, o¥

4 person naving 8T
() ; having & spouse living, neas entered into oOr
A kzrrimge with any PErSOn
eillgikla foz nppo;nLnLnL to any coi the

Provided rnAt the CL.".E'C'EE]. Government & MaY r i
& t.‘\:‘t such marriage 18 permissible under
tne personzl . law applicable to such person and the
other party to the marriage and that there are
othet” g-::_qun-:'is for so doing: exempt  any -person from

G o n e 2/~

gatisiic

iy




the coeraticn of Lhis rule.
SR Powers-to rclax -- g
2 :D_l_*".n:j,_on .:ha: l: =
wl'iE e Ltnt_ ; 7 ~oder, - Lor
dg mecessan ) = i s
onsultation
reasons (To thi ':mh.:rr;r:d A W _
with it ! Ul”'l.[}"l ok G Sy me CommisSion welax, any 5
:—T{' prcnu e:;.nsc REREAG CLiSpaltt e 31“:{ aliisis
e " o .
o ;.a“f:‘nggr; oi potrsons-
6. _ Saving --
| : ; shall raifiect resérvations,
e 3 . e ru_les ahi . . :
NCJ!‘:nlng mqtt‘:—. E'e it and gther concéssions reguired ;
> ' 3 = P iy .
o :;;x:\ lrn..‘”.nad %or ghe Schedulcd Casiss: the Scueduled :
’E‘O bi:r-paund “ot.h JP‘""‘L"‘J' CnL'qO”"‘:’ o ‘persons  in R
é-éo::d:mc= wifth -_ i rders i ._..u‘.-!drq li:{rd the  Cenbral ‘
a (%4 . = 3 e T | 5 . :
Govewnment from timo T2 tiwe in Edas g Sy o : [ |
O RS & . ) |
: . \ ;
; The Schedule : . ; .
e e B e splol i
A - -
' "
Lo i
7 |
o e v - r
iy L i |
5 = i |
|
|
i v o TR : |
X v ; L} | .
) |
1
’ |
- ; |
i . ['
|
W o 2]
-, ks 4 = g ¥, a ¥ " _‘ - |
= S 5 & ; - . |
- p = Ll o
Yoo B v (i
¥ - |




@_—r 3 g = Seels
=i~ B fae A aei v
o 5
P et [ o
:Name of Post Wumber  Clessifi- iSeale  Whotmer dge
T o cation -.o;. Selec- Timit
Post AR Pay on jor  for'
"_(Ecs_) Non-Sel.- Direct
eution ecrud.g
. Post its.
B ) L. (3) A . I8 €6)
Covernment 3000~ . Seleat— ot
Ciwil £0- 488" T Appli-
'L Service 2300=- n cable
“Group'B! —?!‘-B-h”;..
Bezetbeq 3208
Nop-Mini-  Jpp- :
sheri=l b= e
sz.‘f‘ice of J”\.FT
CLA, New Delni
sadras Bombay,
Calsuita,
Cmtdoc-cpe ""/-

AT




g, S
Wpether sducaticn WHether hgs’ Period . ’-_ei:hod of Becﬁzi—
Beneiit and ocher @nd HEducat-  f Pro.  tment whether by
of added {Lualifict ational - bution  Direct Reciuitme-
years of - ation red- Yualificat- il any mt.or by promotion
serwice quired for ihn presrib- ar by de'ou‘tatlon/
admissi- -direct ed for direct vrensfer and per~ £
ble .. recruits- repruits~ =~ = - T centage of fhe
Will iapoly vacancy to he: N v
—— in “the page~ o v f1177éd by “variocus
. of nromotees metheds
(2) 4. TR < RN o T .
Not Not ‘Wet .- o 2edrs Promotion falling \‘
Appli- Lppli- Appli- -« fox ' which by transfer 4
cable cable cable - - Promct- “on deputdition q
\ sl e e : ke

GGIJT-&' 14a pe.ﬁ/"'

SR N L T e Bl L




SeermEEa

""mmn 1 NG

‘ Pmmhlc. 1/D.oakation/

l'mnn l‘!ili

I

O

| Mote 3 Wheve juniors o have complatad thelt

- q111;1b111tf sewvice by moe th’n one yea

Trnster, Grde Leom thicy

I a Depacmencal

* " Clrcumstances
Promction-Cormittoa & shich Union Public

- Existg what is its & Service Conmission

Pt ion/D: nuhtwn/l‘ ansier to Camposition to ke Consulted in
; l‘lrr.dn. ' Haking Recruitnont
(12] TR 1 (14)

.‘.4 ' i A iy : . I

> R A
i) Sonjor Hindi Tranalator with § yoars' mquljf

i mmc: in the geade in the ralevant zon2 in sq far
"a8 tha pogt of Hindi Oib cor in th otficos of Bgmla'{

‘. Group B! D;*pa.rtrlénta' ‘

and Calcutts i3 conc\.mud
ol

11} Junmr iimd1 Ltanulatm with 8 yuarg! rcgula;

; somcﬁ in the gmde in thy relovant zone in so far

post ot llindi Officer in the ottice of Cantyal

: L1c namg heoa, ey Celnd md Madvas ia concerned,

1

i qklhiflng/i‘ Lglmllt{ aupvics are ‘being consu]an,d

for promotion thaiv geniors wauld alao Le
* provided they arc not short of thc, rﬁqumi
a‘ﬁ
giccessfully comploted tmr pmhatmn oenod, it
pmscnhed -

- 3, Daputy 8

B

- | Conaultation

| ity Unon Public
Servjce Comission
mrestmpm | neceseary vhile
l Kdditidnal D réct%' appointing an
}

Promotion Comdttce
(for Promotion)

Gnnmsl of Forelgn |, |-officer on
Tde - DGFT - | .twensfer on
‘(Juiu!:’m N \Wm.l
2, Joink Dirertor 0 T
anetsl of Forlgn
. Trade - pGET -
© Hegker

i
L]

(Adrrdst LutlUu] .
Hindstry of Con mm’c‘ j

# Hemboy = -

iﬁ(ing/ 4, ncpuL,' Pir btc'\L

Ganeial ol mu.lgn‘ .
Trads - DGEY -
i UL =

Contd, s .p.':é/-




K 2 s AT
% (12)
; Tyansi{or on - Deputation:
= T i S - Aok L
O Ficers under the Central/Stite Governments: d . \
(z (i) Helding analogcus posts on regular basisi or =
{ir) with 3 yezzs regqulor sprrice 1 POSLS in the scale
of Rs.1640-2900 or eguivaient; or
(iii) wi<h 8 yesrs ragular sevice in posts in the scale
ot ‘Bs,1400-2300/2500 or equivalent: and
(») possessing the following e~ducational gualification
and experience:- .
(i) Mpster's degree ©f = cecognised university or
equivalent in Hindi with English 15 a subject at the
degree level. - g
or Y
Mester's deqrde of a recegnined university .oT
i equivalent in$8nglish wtn Biadi as 2 subject at the
] degree level. g
! = or
Mester's degres of a cecogniced university or
equivalent in amy subject with #indi and Snglish &s
2 shbviect at the degree level.
U,:
Master's degree cf @ recognised vniversity or
equivalent in =Ty subject with Hindi medium and
English as = subject at Ine degree lavel.
>y
Haster’'s degreer of a recognised university or
equivalent in ery subisct with English medium and
A S : sl e : .
‘Bindi as a subject at the degree lsvel. .
i : ' |
(ii) 5 years' experiénce of corpinological work in Hindi -
and/or trenslation work Irow English to Hindi or -
vice-verss preferably of technical or sciemtific ¢
literature. S
s e N S AR o

5 years' experiance of rteaching, research writing
or joummzliism in Bindi

Contds was /=




fioi

in ‘the same or some other organi
Qentral Government shall ordinarily mot exceed 3 years..
“ne maximm age
" deputation shall

closing date

The depzrtmental officess g
are in the direc
concideration for

Similarly , deputationists.
cznsideration Ffor. .apeolnt
Seputation including paricd ol
czdre post held immediately pr

Y R T I W

o foeder categoty~Lho
¢ lire ol -oronotion shal ot ke eligible
‘ampointment - 2n deputation.
+zhall net Ge eligitle for
rent . by, promoiion oeried ol
£ goputaticn dn cnother ex-
sceeding this appointment i
mation/deportment of the

it for @ppointmant by trensfer on
be nct -excesding 56 years ac on the
o'f ‘receipt of :-a_ga’l-’:i.-zat‘icns‘:;

-

)
Dra Diroctor Genexal of Por=ign Trede

v

Endt . No. A-12D18/1/89—E. I/Pezs.1/ payzd: 21/3/9%

Copy toi-

1. % Tha Secreialis upsc, New Delhi (with 4 copies with
roterzoce to their letiter No.F.3/1(1)/86-RR dated the
2. 2.96.

2. Departmenti ol personnel and Training (Estt) with 5 spare
copicsS-

3 The Lok  Sabaza Sectt. (Committee on Subordinate
Legislation), Hew Deihi, with 14 spare ropies alongwith
Hindi Versiomn).

4, 'The Radiya Sabtha (Committee on Sukordinate Legislation}.
Hew Delai, with 14 spare copies alongwith Hindi Version)-

5. Ministry oi Law, Justice and Company pffairs (Legislative
Depcrowent), New Delhi. '

6. Mipistry of Commarce (.1 Section].

7. Deptt. of Official Language: M/o BHome Rffairs, Lok HNayak
Bhawan, Hew Dzlhi. y
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